jer
be
m
he
lot
he
ed

jer

the
tor
ice
rial
put
the

ery
ole

any
en-
ay,

A),
J &
ort,
arh,

# s 39 chbrectt2022@gmail.com T 37

F TR
e R s
eI FHET WG, LS,

FTees UE=, 0 el ey, :sﬁai;.ﬁa:noaa'

(AT U SE ATE S Sred (S Y W H HMIe 9 )
o, 2016 % R 6 % 75d)
uEde s

' | i
(uEd A hfisaes Sahfrae udde ffes & dle we st ond ) -

Fragy favor
; HE S H A0 e S o e e (v el el widte vt
| e @ o o ) ;
2. |FMie =t 3 GuAeE 1 e |06/03/2008

YeRte [ % Fea FNE. SR | ARHIE- T2

AT See | FE G e /| {1454 00PB2003PTC032659

> | ffehoer swaiew (afz &) 1 9

148, FFE AET Hu-V, W 3E

141010, i=e ;

FIRE St Ty 1 Frelead 8 | 25/01/2023

2 F1

T T WA % 9= | 24/07/2023

G, k
IBBI/IPA-001/IP-P00178/2017-2018/10357

SR eI AT A W
&, |1 1 75 FER R A

T e SR

Sl TeeqvA FErH 1 Gl

e - # 303, FE aE, Wil H- F-190, Fe-sd #9
9.|$-0er, 9iE F = e fel T

74, e 49, T T, JRE, 160071, T,
$im: sankhyain@gmail.com

o # 303, R T, e T S-190, e, fet
74, S &, TERUE AR, WEw, 160071, 15,

S cipbluelife@gmail.com

1. | 5 A e fo 08/02/2023

| st e e, W21 3
o (6u) % it ()F 75 .

, 10r approval of rates for the prn
by empanelment of different Printing Presses. Technical Bids will be opened in prese
be present. Schedule for uploading the tender and opening the technical bids is as ur

Sl
\No.

h .

Date upto which tender
| opening of Technical Bids.

Description

can be uploaded/ submitted
For approval of rates for printing of different | 20-02-2023 Upto 11:00 A M
multicolour jobs by empanelment of different

Printing .Presses.

If the opening date happens to be a }:I'o'sed holiday, then the tenders will be opened ©
The complete details including tender form, tender schedules (referred in e-tender as
conditions will be available for downloading from 27-01-2023 onwards on the website |
shall be filled in electronic format on the schedule- "A” (BOQ) of the conc
https:/fhptendersigov.in. The cost of tender form is Rs. 500/- per tender which is no
favour of Controller, Printing and Stationery Department, Himachal Pradesh. Shimla-17
which shall be submitted by post before the date of opening of tenders.

INSTRUCTIONS:

1. Bid documents can be downloaded from the website

2. https://hptenders/gov.in from 27-01-2023

3. The bids will be uploaded in electronic format on the website https:/hptenders/gov.

will be online. ;.

4, To participate in bidding process, the bidders have to obtain “Digital Signature Ce
per Information Technology Act-2000. This certificate will be required for digitally
the above mentioned Digital Signature Certificate from any approved vendor. Bid
Digital Signature Certificates, need not procure new Certificates.

5. The bidders have to submit their bids onlinein electronic format with digital Sig
signatures will not be accepted. No proposal will be accepted in physical form on

6. The department will not be responsible for delay in online submission due to any

7. Bidders should get ready with the scanned copies of requisite documents to co
cost of documents and EMD as specified in the tender documents. The original
tender form,-EMD and additional documents, if required, shall be submitted in fa
Printing and Stationery Department, Himachal Pradesh, Shimla-5 and the same
the schedule date and time of opening of tenders.

8. The tender documents shall be uploaded in two covers, each cover shall contain
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“FINANCIAL BID" separately.
Cover-1 Shall be “TECHNICAL BID’ containing scanned copy of required docur
& Conditions of tender. The “TECHNICAL BID" shall be opened on 20-02-202:
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aafei: hitps://ibbigov.iner/homel/downloads

14, i

Cover-2 shall be “FINANCIAL BID" containing BOQ (Bill of Quantity) of rates. Aft
the technical proposal the “FINANCIAL BID" shall be opened in respect of the te(
only. The financial bids found technically non-responsive shall not be opened.
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8. If any changeftampering/overwriting is found in the BOQ (Bill of Quantity), the te
9. The Controller, Printing and Stationery Department, Himachal Pradesh, Shimla
with incomplete, documents or in case of non-receipt of i'eQUisile documents wit
Theé Controller, Printing-and Stationery Department, Himachal Pradesh, Shimla re
- all or any of the tender without assigning any reason. o
Note : Please cohtact this office for any kind of technical assistance/ guidance.
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[Dated: 25.01.2023  Place: Chandigarh  Authorised Officer & Dy. Zonal Manager, Bank of Maharashira|
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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
BLUE LIFE INFRA PRIVATE LIMITED

(Formerly Known as Sam Pacific Engineers Private Limited)

Blue Life Infra Prfvite Limited
(Formerly Known as Sam Pacific
Engineers Private Limited)

1. | Name of corporate debtor

2. | Date of incorporation of corporate debtor | 06/03/2009

3. | Authority under which corporate :
debtor is incorporated / registered RoC-Chandigarh

4. [Corporate Identity No. / Limited Liabilty | {451 00PB2009PTC032659

Identification No. of corporate debtor
5. | Address of the registered office and C-148, Focal Point Phase-V, Near

principal office (if any) of corporate debtor | Dry Port, Ludhiana 141010 Punjab

6. | Insolvency commencement date in
respect of corporate debtor 25/01/2023

7. | Estimated date of closure of insolvency

resolution process 24/07/2023

8. |Name and registration number of the
insolvency professional acting as interim  |Registration Number:
resolution professional IBBI/IPA-001/IP-P00178/2017-2018/10357

Name: Arvind Kumar

9, |Address and e-mail of the interim resolution | Address: #303, 3rd Floor, Plot No. D-180,
professional, as registered with the Board ~ | Phase 8B, Sector 74 Industrial Area,
SAS Nagar Mohali, 160071, Punjab
Email: sankhyain@gmail.com

Address: #303, 3rd Floor, Plot No. D-180,
Phase 8B, Sector 74 Industrial Area,
SAS Nagar Mohali, 160071, Punjab
Email:cirpbluelife@gmail.com

10.| Address and e-mail to be used for
correspondence with the interim
resolution professional

11.] Last date for submission of claims 08/02/2023

12.| Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
by the interim ion pi i

Not Applicable

13,|Names of Insolvency Professionals identified to A
act as Authorised Representative of creditors | Not Applicable
in a class (Three names for each class)

14, ?ag Relevant Forms and Weblink: 3
b) Details of authorized representatives | https://ibbi.gov.in/en/home/downloads
are available at: Not Applicable

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench has
ordered the commencement of a corporate insolvency resolution process of the Blue Life
Iz’;;fr(; Pzrgtzaale Limited (Formerly Known as Sam Pacific Engineers Private Limited) on
Th.e cl:editm;s of Blue Life Infra Private Limited (Formerly Known as Sam Pacific Engineers
Private Limited), are hereby called upon to'submit their claims with proof on or before 8th
Febru'ﬁry.1%023 to the interim resolution professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proofin person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties. sd-

: Arvind Kumar

Interim Resolution Professional

IBBI/IPA-001/IP-P00178/2017-2018/10357

Email: cirpbluelife@gmail. com

Date: 26.01.2023
Place: Mohali

Industrial Area, SAS Nagar Mohali, 160071, Punjab

=N

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, itis not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising inits newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

Address: #303, 3rd Floor, Plot No. D-190, Phase 8B, Sector 74/
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Borrower: 1. M/s, Zee Knits &
Weaves Pvt. Ltd. Guarantors
1. 8h. Pawan Kumar Garg 2
Smt. Anju Garg

10. MACHHIWARA
Borrower:
Sh. Baljinder Kaur
Guarantors;

Sh. Balwant Singh

1% Model Town, Ludhiana
Borrower:

M/s. Jai Iron & Steel Co
through prop. $h. Jai Bhola
Guarantors:

Sh. Dharminder Bhola
Smt. Anita Rani
te Model Town, Ludhiana
Borrower:

Mis. Moudgil Trading Co
through prop. Sh. Rajar
Modgil
Guarantors:

Sh. Surinder Kumar.

Smt. SeemaRani.

13. NANDPUR
Borrower:

1. 8h. Lakhwinder Singh
Guarantors:

1. Smt. Amarjit Kaur

14. NANDPUR
Borrower: 1. Sh. Bhagwan
Singh. 2. Smt. Malti Devi
Guarantors: 1. Sh. Rajh
Kumar, 2. Sh. Brijeshwar,

persale deed bearing wasika #
15. NANDPUR
Borrower: 1. Sh. Mahes!
Singh . Guarantors: 1. Sh
Sant Bahadur Singh 2. Smt
Amita Devi.

dated 08.04.2011.

| 16, NANDPUR
Borrower: 1. Smt. Indu Kumar
2.8h. Vinod Kumar.
Guarantors: 1. Sh. Balwinde
Singh. 2. $h. Satinder Kumar.

Borrower: 1. Mis. Kapila Tradin:
Co. 2. Sh. Vivek Slo. Sh. Kisha
Kumar (Prop. Ws. Kapila Trading
Guarantors: 1. Ms. Sweety Kapils

Hadbust No. 233 bearin mortg
Borrower: M/S Mehal
Automobiles, Prop. Sh. Inder Pz
Singh Bedi. Guarantors: Smf

ParamjitKaur Sh.Jaspal Singh

NEW JANTA NAGAR

WBorrower: Sh. Ramesh Kumar
iSh. Hari Om,

uarantors: Sh. Jaswan!
WMumar.

jamabandi for year 2008-08 re

20.] NEW JANTA NAGAR LUDHIANA

Borrower:

1. MIS Poonam Karyanaz

Store

2. Smt. Poonam Gupta.

Hadbast No. 262 regd vide sals
.| NEW JANTA NAGAR LUDHIANA

Borrower: 1. Sh, Lakhwinde!

Singh. Guarantors: 1, Smt

Amarjit. Kaur. 2. Smt

Rajwant Kaur

Abadi Gagan Nagar Tehsil & Di

NEW JANTA NAGAR LUDHIANA

Borrower: 1. M/s. Hi-Tect
Industries Prop. Sh. Kuldeer
Singh . Guarantors: 1. Smt
Balwinder Kaur. 2. &h
Lakhwinder Singh
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Rajinder Singh, Publisher & Printer: printed:at Jagjit Publishing Company Private Limited, D-12, Indusirial Area, Phase-1, Ajit

Under PRB Act) email : rozanaspokcsmanOvahou.com. Phone (AJltgarh)
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